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Capacity of M/s. Pore Drinks

10911. SHKI GOVINDA MUNDA: 
Will the Minister of INDUSTRY be 
pleased to state:

(a) what is the licensed and instal­
led capacity of M/s. Pure Drinks 
group of Industries of their various 
plants;

<fc) wi»t Is the production in &*•* 
plants dicing last five years; •

(c) whether capacities in some of 
their plants have not been fixed by 
Government; and

(d) what action Government pro  ̂
pose to take for the failure of the 
firms in not fulfilling their obligation 
in terms of tfie relevant Government 
notification?

THE MINISTER OF STATE flf 
THE . MINISTRY OF INDUSTRY 
<SHRI JAGDAMBI PRASAD YA- 
DAV): (a) and (c), M/s, Pure Drinks 
Pvt. Ltd. (Bombay), M/s. Pure Drinks 
(New Delhi) Ltd.. and M/s. Pure 
Drinks (Calcutta) Ltd. hold registra­
tion certificates issued under the In­
dustries (Development and Regula­
tion) Act where no capacities are 
mentioned. M/s. Pure Drinks (New 
Delhi) Ltd. also hold a licence for the 
manufacture of carbonated beverages, 
fruit juices for a monthly capacity of
3,60,000 cases, M/s. Southern Bottlers 
Private Limited, Madras and M/s. 
Punjab Beverages Ltd, Chandigarh, 
hold registration certificates issued 
by the Directorate General of Techni­
cal Development with approved capa­
cities of 60 93 and 86.40 million bottle* 
respectively.

(b) A Statement indicating the pro­
duction of soft drinks in these plants 
during the last five years is attached.

(d) The Company has been asked 
to explain their failure to get the pro­
ductive capacity endorsed on the re­
gistration certificates.

Statement
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t. %  Ptife Drinks (Ntew 
Delhi) Limited.

New Delhi 68*94 108*51 108*71 97*3i 68*64
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